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Bengal have approached Central Gov­
ernment to write off the debts for the 
Damodar Valley Projects;

(b) whether any decision has since 
been arrived at; and

(c) if so, the details thereof?

The Minister of Irrigation and 
Power (Shri S. K. Patil): (a) Gov­
ernment have received from the Gov- 
-ernment of West Bengal a request for 
-a comparative amendment of the 
J)amodar Valley Corporation Act 
which includes inter-alia a proposal 
to amend Section 30 of the Act so as 
to treat the money so far spent on 
the various projects of the Corpora­
tion which has been provided as loan 
by the Government of India to the 
States of West Bengal and Bihar as 
money spent by the Corporation on 
behalf of the Government of India. 
It has also been proposed that all costs, 
charges and expenses on projects in 
future together with work in connec­
tion with or incidental to the same, 
shall be borne by the Government of 
India. Government have not received 
any such proposal from the Govern­
ment of Bihar.

(b) No, Sir. The proposal of the 
Government of West Bengal is being 
examined in consultation with the 
Government of Bihar.

(c) Does not arise.
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